
IT E M NO.8 9               R E G I S T R A R COUR T NO.1           S EC T I O N XVI I

          S UP R E M E COUR T O F I N D I A
                 R ECO R D OF P R OC E E D I N G S

                      B E F O R E TH E R E G I S T R A R M. P. BHAD R A N

Petition(s) for Special Leave to Appeal (Civil) No(s).3 0 5 2 / 2 0 0 8

BA R OF INDI A N LA W Y E R S                               Petitioner(s)

                   VER SUS

D.K.G A N D H I & AN R.                       Respondent(s)
WI T H SL P (C) NO. 1 1 5 3 9 of 2 0 0 8
(With office report)
SL P (C) NO. 3 0 5 3 of 2 0 0 8
(With office report)
SL P (C) NO. 8 7 8 6 of 2 0 0 8
(With prayer for interim relief and office report)

Date: 2 9 / 0 8 / 2 0 0 8   This Petition was called on for hearing today.

For Petitioner(s)
                           Mr. J a sbir Singh Malik, Adv.
                           Mr. Sanjay Rathi, Adv.
                  Mr. Daya Krish a n Shar m a ,Adv.
                           Mr. R. K . Tripathi, Adv.
                           Mr. K. P . Singh, Adv.
                  Mr. S.K. Sabha rwa l, Adv.
                  Mr. Sanjeev Sachdeva

For Respondent(s)
                          Mr. K au s h a l K. L. Gauta m, Adv.
                  Mr. Daya Krish a n Shar m a , Adv.

         UPON hearing counsel the Court made the following
                    OR D E R

SL P (C) Nos.3 0 5 2 and 3 0 5 3 / 2 0 0 8

              Await service.

              Pl ace the application for impleadment before the Hon’ble Judge

in Chambers.

SL P (C) No.1 1 5 3 9 / 2 0 0 8

              The petitioner is granted a week’s time to file process fee and

spare copies to issue fresh notice. to respondent Nos.2 and 3.
Item No.8 9                                       -2-

SL P (C) No.8 7 8 6 / 2 0 0 8

             Respondent No.2 is granted four weeks’ time for filing counter

affidavit.

             Issue fresh notice to respondent No.1.      Dasti, in addition, is

allowed.

             List again on 1 6. 1 0 . 2 0 0 8 .



                                                        (M.P. B H A D R A N )
                                                         Registr a r

rd


